The Climate Change (Mitigation And Adaptation) Bill, 2025-Introduced

SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI): Sir, I beg to move for
leave to introduce a Bill to provide for the establishment of a National Climate
Change Authority for an efficient mechanism to plan, monitor and achieve the net
zero emission targets by the year 2070 and for the effective mitigation and
adaptation of Climate Change and for matters connected therewith or incidental
thereto.
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SHRIMATI KANIMOZHI KARUNANIDHI: Sir, I introduce the Bill.



